
pdfcrowd.comPRO version Are you a developer? Try out the HTML to PDF API

gMINUTES OF THE MEETING No. 4/14 dated   25.4.2013 (held on 1.5.2013)    UNDER  THE CHAIRMANSHIP OF  Shri  V.K. Srivastava, Addl. DG
                               
LIST OF OFFICERS PRESENT IN THE MEETING  IS GIVEN BELOW:- 

 
1. Shri Nand Lal,  Sr. Development Officer, Department of Industrial Policy  and Promotion, Udyog Bhawan, New Delhi

 
2. Shri Jasbir Singh, Consultant, Deptt. of C&PC (Chem Div), Shastri Bhavan, New Delhi

 
3. Shri P.P.Srivastava, Jt. Industrial Adviser, Deptt. of C&PC (Chem Div), Shastri Bhavan, New Delhi
 
4. Shri S.K. Aggarwa, Asstt. Director, DC (MSME), Nirman Bhavan, New Delhi

 
5. Shri Tika Ram Majhi, Dy.Director General of Foreign Trade, Norms Committee-IV, Office of DGFT, Udyog Bhawan, New Delhi

 
6. Shri G. Saravanan, Foreign Trade Development Officer, Norms Committee – IV, Office of DGFT, Udyog Bhawan, New Delhi.
 
 
The Committee first considered minutes of the ALC Meeting No.3                                                                                                                                      
                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                                /14
for confirmation and confirmed and adopted the same without any change.
 
 
 
Case No M-26
NC No.4/14
Dated 25.4.13 (held on
1.5.2013)    

M/ s  United Phosphorous Ltd, Mumbai
 F.No.01/83/50/692/AM04/DES-IV/
RLA F.No.03/24/40/727/AM04
Lic.No.0310216596 dated 6.8.2003

 
The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for wants of detailed discussion on the norms recommended with the representative of D/o C&PC (Chemical Division.). The case is re-listed for 1.5.2013.
 
 
 
 
 
 
 
 
 
 
Case No M-27
NC No.4/14
Dated 25.4.2013    (held
on 1.5.2013)

M/ s  Godrej Consumer Products Ltd, Mumbai
F.No.01/87/50/201/AM06/DES-VIII/DES-IV (PT)
RLA F.No.04/24/40/53/AM06
Lic.No.0410070786 dated 26.5.2005
 

 
The Committee considered the case as per agenda and based on the  written recommendation of DC(MSME)  vide their U.O.No.23(3)/2005-Chem   dated 23.4.2013  the Committee decided, on re-consideration, to approve norms,  based on the average consumption of import items for the manufacture of export products (20,00,000 Nos.), as under:-
 
Export Items:
 

1) Kiwi Leather Express Shoe Shiner – Black Sponge Shoe
Polish
 
2) Kiwi Leather Express Shoe Shiner – Brown Sponge Shoe
Polish
 
3) Kiwi Leather Express Shoe Shiner – Neutral  Sponge Shoe
Polish

14,00,000 Nos.
 
 
  1,00,000 Nos.
 
 
   5,00,000 Nos.

 
Import Items:
 

1.Silicone Oil
   Polydimethyl Siloxane
 
2. Colour Pigment Dye
 
3. Items Sl. No. 3 – 10

16196.48 Kg.
 
 
     58.60 Kg.
 
As per packaging Policy

 
The above decision would supersede the decision of NC Meeting No. 37/87 dated 04.01.2006.  This is only for regularization purpose. No further imports/exports shall be allowed under this license, as the license has already expired.
 
RLA, Chennai, to take necessary action as per above decision of Norms Committee in terms of Para 4.7 of HBP.

 
 
 

 
 
 
 
 
Case No M-28
NC No.4/14
Dated 25.4.13  (held on
1.5.2013   

M/ s  Indokem Ltd, Mumbai
 F.No.01/83/50/327/AM08/DES-IV
RLA F.No.03/94/40/00001/AM08
Lic.No.0310429413 dated 15.5.2007

 
 
The Committee considered the case as per agenda.   Based on the  written recommendation of  Deptt. of C&PC (Chem. Div)  vide their U.O.No.Nil   dated 1.5.2013,   Committee decided, on reconsideration,  to revise the description of export item and import item, as under:-
 
Export Item
 

From To
Vat Dark Blue 18 G CDP (Vat Blue 16 CDP) Vat Dark Blue G CDP (Vat Blue 16 CDP)

 
Import Item No.3
 
 

From To
Ethylene Dibromde 1-Bromododecane 99%

 
 
The quantities and other descriptions mentioned in the minutes of  ALC M.No. 20/83 dated 29.8.2007 will remain the same.  This is only for regularization.  No further imports/exports shall be allowed under this license, as the same has already expired.
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
 
 
 
Case No M-29
NC No.4/14
Dated 25.4.13  (held on
1.5.2013   

M/ s  Saint Gobin Glass India Ltd, Chennai
 F.No.01/83/50/154/AM13/DES-IV
RLA F.No.04/24/40/341/AM12
Lic.No.0410135520 dated 12.4.2012

 
The Committee considered the case as per agenda.   Based on the  written recommendation of DIPP  vide their U.O.No.Nil   dated 23.4.2013,   Committee decided, on reconsideration, to approve norms, keeping in view the production and consumption data for the last three years, furnished by the firm to DIPP, and also taking cue from SION A 3028, as under:-
 
Export Items:

 
S.No. Description of Item Quantity
1. Magnetran Coated Float Glass (Thickness 6

MM)
1 MT
(66.6667 Sq. Mt.)

 
Import Item

 
S.No. Description of Item Quantity
1. Silica Sand 99% Silica 908.67 Kg
2. Soda Ash (Sodium Carbonate Dense) 99%

Na2CO3
275 Kg

3. Sodium Sulphate 99% Na2 SO4 11 Kg
4. Iron Oxide S 200 2 Kg
5. Sodium Nitrate NaNo3 min. 98% 0.16 Kg
6. Dolomite CAO <30 224.9 Kg
7. Nickel Oxide Ni-76% min. 0.62 Kg
8. Cobalt Oxide CO – 71.5% 0.17 Kg
9. Selenium Se-99% 0.007 Kg
10. PMMA Base Interlevant powder surface

protection
0.04609 Kg

11. LSHS/Furnace Oil fuel Not allowed ss per H.B.
Procedure Vol.II– General
Note for Fuel

12. Wood Pine (Packing Material) As per Packing Policy
13. Polyester Ratched Assembly (tie down with J

hook on Ratched Buckle fixed)
As per Packing Policy

14. Unit Clay Tyvek (Bentonite) – dessicant
packaging material

As per Packing Policy

15. Cargo Dry – dessicant packing material As  per Packing Policy
16. Aluminum Foil packing material As per Packing Policy
17. Nickle Chromium 0.02827 Kg
18. Titanium 0.001446 Kg
19. Niobium 0.01989 Kg
20. Silver 0.009163 Kg
21. Zinc Aluminium 0.0024308 Kg
22. Silicon Aluminium 0.06292 Kg
23. Titanium Oxide 0.00288 Kg
24. Zinc Sn Al 0.01616 Kg

 
The above decision would supersede the decision of NC Meeting No. 24/83 dated 12.09.2012. 
 
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

Office of Directorate General of Foreign Trade 
New Delhi -0

------------------------------------------------------------------------------
Para 4.7 Decision(DRAFT)

MEETING NUMBER : 4/83-ALC1/2013 MEETING DATE : 24.04.2013
 

1

Case No.:23/22/83-ALC1/2008 Party Name:SILVER OAK LABORATORIES PVT.LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00698/AM09/ RLA File :05/24/040/00343/AM09/ Lic.No/Date:0510225885
21.08.2008

Defer Date:

Decision : The Committee considered the case as per agenda.   Committee observed vide their  reply dated April, 2013, the firm has furnished to the Technical Authority, DIPP, Approved Formula for Drug Authority, production and consumption data, export invoice and ARE-1 form duly endorsed by Excise and the declaration regarding import items and description indicated by Drug
Authority.
 
Committee also noted that the Technical Authority correlated net weight of export item from the shipping bills, export invoice, ARE-1 from and declaration for the quantity of export in Kg. and observed that each Packet consists of 40.80 gms.
 
Hence, based on the  written recommendation of DIPP  vide their U.O.No.Nil   dated 23.4.2013,   Committee decided to include the case on on-line agenda, through NIC, and approve the case, on reconsideration, on net to net quantity of raw materials and components, as under:-
 
Export Items:

 
S.No. Description of Item Quantity
1. Ecollagen Int. A Wrinkle 4 WK Trat. 10,00,000 Numbers

 
Import Item
 

S.No. Description of Item UOM Qty. applied for Quantity
Recommended

1. Tube for Ecollagen Nos. 40,00,000.00 Net to net
2. Carton Inner Part Nos. 10,00,000.00 Net to net
3. Carton Outer Part Nos. 10,00,000.00 Net to net
4. Leaflet for Ecollagen Nos. 10,00,000.00 Net to net
5. Tamper Proof Label Nos. 10,00,000.00 Net to net
6. Butlene Glycol Kg.        1,224 .00 1,224.00
7. Sodium Hyalurate 1% Kg.        1.224.00 1,224.00
8. Phenonip XB Kg.           204.00    204.00
9. Xanthum Gum Kg.             82.00      81.60
10. Gransil Orb-II Kg.        6,120.00 6,120.00
11. Volatile Silicone 345 (DC 345) Kg.       2,448.00 2,448.00
12. USG - 103 Kg.       2,040.00 2,040.00
13. Tocopheryl Acetate Kg.          204.00   204.00
14. Simulgel EG Kg.      1,224.00 1,224.00
15. Myoxinol is 9736 Kg.           41.00     40.80
16. Matrixylxyl 3000 Kg.      1,224.00 1,224.00
17. Oripeptide 3 Kg.           41.00     40.80
18. Frag AF S 16460 Forever Young Kg.         163.00   163.00

 
The above is only for regularization purpose.  No further imports/exports shall be allowed under this license, as the same has already expired. 
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

2

Case No.:17/52/83-ALC1/2009 Party Name:STERLITE INDUSTRIES (INDIA) LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00987/AM10/ RLA File :03/95/040/00899/AM09/ Lic.No/Date:0310549023
03.12.2009

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of comments from the DC(MSME). U.O. issued on 6.5.2013. The case is re-listed for 22.5.2013.
 

3

Case No.:26/30/84-ALC3/2010 Party Name:D DECOR EXPORTS. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/84/050/00210/AM11/ RLA File :03/94/040/00559/AM11/ Lic.No/Date:0310596364
12.10.2010

Defer Date:22.05.2013

Decision : Re-listed for 22.5.2013 for want of hard copies of application.
 

4

Case No.:10/48/83-ALC1/2010 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00935/AM11/ RLA File :10/24/040/00107/AM11/ Lic.No/Date:1010041843
21.02.2011

Defer Date:22.05.2013

Decision :Re-listed for 22.5.2013.
 

5

Case No.:15/48/83-ALC1/2010 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00940/AM11/ RLA File :10/24/040/00103/AM11/ Lic.No/Date:1010041841
21.02.2011

Defer Date:22.05.2013

Decision :Re-listed for 22.5.2013.
 

6

Case No.:3/52/83-ALC1/2010 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/01089/AM11/ RLA File :10/24/040/00130/AM11/ Lic.No/Date:1010042162
18.03.2011

Defer Date:22.05.2013

Decision :Re-listed for 22.5.2013.
 

7

Case No.:4/52/83-ALC1/2010 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/01090/AM11/ RLA File :10/24/040/00131/AM11/ Lic.No/Date:1010042163
18.03.2011

Defer Date:22.05.2013

Decision :Re-listed for 22.5.2013.
 

8

Case No.:11/27/82-ALC4/2011 Party Name:INDOFIL INDUSTRIES LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/82/050/00761/AM12/ RLA File :03/94/040/00465/AM12/ Lic.No/Date:0310650141
24.08.2011

Defer Date:22.05.2013

Decision :D/L dated 8.3.2013 issued by Deptt. of C&PC(Chem.Div). Reminder to firm dated 3.4.2013 issued by this office. The case is re-listed for 22.5.2013.
 

9

Case No.:9/27/82-ALC4/2011 Party Name:INDOFIL INDUSTRIES LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/82/050/00759/AM12/ RLA File :03/94/040/00464/AM12/ Lic.No/Date:0310650335
25.08.2011

Defer Date:22.05.2013

Decision :D/L dated 8.3.2013 issued by Deptt. of C&PC (Chem.Div). Reminder to firm dated 3.4.2013 issued by this office. The case is re-listed for 22.5.2013.
 

10

Case No.:21/44/83-ALC1/2011 Party Name:INDIAN TECHNOMAC CO.LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00766/AM12/ RLA File :05/23/040/00285/AM12/ Lic.No/Date:0510307112
03.11.2011

Defer Date:22.05.2013

Decision :Letter issued to Shri Naresh Kumar, Jt. Secretary, M/o Mines on 21.12.2012. Reminder to JS (M/o Mines) on 11.2.2013.  Another reminder issued on 23.5.2013. The case is re-listed for 22.5.2013.
 

11

Case No.:10/20/83-ALC1/2012 Party Name:EUROSYNTEC CHEMICALS PVT. LTD., Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00356/AM13/ RLA File :03/94/040/00238/AM13/ Lic.No/Date:0310699610
22.06.2012

Defer Date:22.05.2013

Decision :2nd D/L issued by DIPP on 26.3.2013. Re-listed for 22.5.2013.
 

12

Case No.:22/20/83-ALC1/2012 Party Name:KANCOR INGREDIENTS LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00368/AM13/ RLA File :10/24/040/00025/AM13/ Lic.No/Date:1010050229
28.06.2012

Defer Date:22.05.2013

Decision :Re-listed for 22.5.2013.
 

13

Case No.:23/20/83-ALC1/2012 Party Name:KANCOR INGREDIENTS LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00369/AM13/ RLA File :10/24/040/00024/AM13/ Lic.No/Date:1010050230
28.06.2012

Defer Date:22.05.2013

Decision :Re-listed for 22.5.2013.
 

14

Case No.:24/20/83-ALC1/2012 Party Name:KANCOR INGREDIENTS LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00370/AM13/ RLA File :10/24/040/00026/AM13/ Lic.No/Date:1010050228
28.06.2012

Defer Date:22.05.2013

Decision :Re-listed for 22.5.2013.
 

15

Case No.:51/36/83-ALC1/2012 Party Name:ITC LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00676/AM13/ RLA File :09/24/040/00236/AM13/ Lic.No/Date:0910053764
11.09.2012

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of comment from the DIPP. Re-listed for 22.5.2013.
 

16

Case No.:43/36/83-ALC1/2012 Party Name:ITC LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00668/AM13/ RLA File :09/24/040/00232/AM13/ Lic.No/Date:0910053781
12.09.2012

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of comment from the DIPP. Re-listed for 22.5.2013.
 

17

Case No.:22/36/83-ALC1/2012 Party Name:ITC LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00647/AM13/ RLA File :09/24/040/00235/AM13/ Lic.No/Date:0910053784
12.09.2012

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of comment from the DIPP. Re-listed for 22.5.2013.
 

18

Case No.:27/36/83-ALC1/2012 Party Name:ITC LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00652/AM13/ RLA File :09/24/040/00233/AM13/ Lic.No/Date:0910053780
12.09.2012

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of comment from the DIPP. Re-listed for 22.5.2013.
 

19

Case No.:52/36/83-ALC1/2012 Party Name:ITC LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00677/AM13/ RLA File :09/24/040/00231/AM13/ Lic.No/Date:0910053782
12.09.2012

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of comment from the DIPP. Re-listed for 22.5.2013.
 

20

Case No.:54/36/83-ALC1/2012 Party Name:ITC LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00679/AM13/ RLA File :09/24/040/00234/AM13/ Lic.No/Date:0910053783
12.09.2012

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of comment from the DIPP. Re-listed for 22.5.2013.
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Case No.:34/36/83-ALC1/2012 Party Name:BRILLIANT PRINTERS PVT.LTD., Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00659/AM13/ RLA File :07/24/040/00245/AM13/ Lic.No/Date:0710090785
17.09.2012

Defer Date:22.05.2013

Decision :D/L dated 31.1.2013 issued by DIPP. Reminder to firm dated 12.3.2013 issued by this office. The case is re-listed for 22.5.2013.
 

22

Case No.:36/36/83-ALC1/2012 Party Name:GRINDWELL NORTON LTD OR GRINDWELL INTERNATIONAL Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00661/AM13/ RLA File :07/24/040/00207/AM13/ Lic.No/Date:0710090770
17.09.2012

Defer Date:22.05.2013

Decision :D/L dated 22.1.2013 issued by M/o Steel (Dr. S.S. Tak, Jt. Industrial Adviser). Reminder to firm dated 13.3.2013 issued by this office. The case is re-listed for 22.5.2013.
 

23

Case No.:23/36/83-ALC1/2012 Party Name:MODERN INSECTICIDES LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00648/AM13/ RLA File :30/24/040/00033/AM13/ Lic.No/Date:3010089212
21.09.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.15022/8/2010-Chem.II   dated 8.4.2013,  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
1) Diafenthiuron 50%  1 Kg 1. 2,6-diisopropyl 4-phenoxy

phenyl thiourea
0.606 Kg
 

2) Imidacloprid 20% 1 Kg 1. Mixture of 2,4-dichloro
methyl pyridine and N-nitro
Imidazolidine
2. Surfactant: Ethoxylated Alkyl
aryl phenol
3. Polyvinyl Pyrrilidone
4. Di Methyl sulfo oxide
5. N-Methyl Pyrrilidone

0.215 Kg
 
 
0.050 Kg
 
0.020 Kg
0.370 Kg
0.345 Kg

3) Thiamethoxam 25% 1 Kg 1. 2-Chloro 5(chloro methyl
thiazole 2-{2-(4-chloro phenyl
ethyl) 2-(1,1 methyl ethyl)
2. Sodium Lignosulphate
3. Sodium Lauryl Sulphate
4. Carrier Diatomaceous earth
5. Binder com starch

0.259 Kg
 
 
0.050 Kg
0.037 Kg
0.050 Kg
0.600 Kg

4) Abamectin 1.8% 1 Kg 1. Abamectin Technical 95%
2. Emulsifier
3. Solvent

0.0189 Kg
0.080 Kg
0.901 Kg

            
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:32/36/83-ALC1/2012 Party Name:SUDARSHAN CHEMICAL INDUSTRIES LTD Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00657/AM13/ RLA File :31/83/040/00109/AM13/ Lic.No/Date:3110055879
25.09.2012

Defer Date:22.05.2013

Decision : D/L dated 26.3.2013 issued by Deptt. of C&PC(Chem.Div). The case is re-listed for 22.5.2013
 

25

Case No.:4/36/83-ALC1/2012 Party Name:KRISHNA ANTIOXIDANTS PVT. LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00629/AM13/ RLA File :03/94/040/00563/AM13/ Lic.No/Date:0310711822
05.10.2012

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of comments from the D/o C&PC (PC Div.). Re-listed for 22.5.2013.
 

26

Case No.:6/36/83-ALC1/2012 Party Name:GRAUER & WEIL (INDIA) LIMITED, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00631/AM13/ RLA File :03/94/040/00570/AM13/ Lic.No/Date:0310712187
09.10.2012

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda. The Committee decided to call for Central Excise Data of production & consumption for last 3 years and product names from firm. Mail issued to firm on 24.05.2013. Re-listed for 22.5.2013
 

27

Case No.:8/36/83-ALC1/2012 Party Name:ARTEK SURFIN CHEMICALS LIMITED. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00633/AM13/ RLA File :03/94/040/00556/AM13/ Lic.No/Date:0310712209
09.10.2012

Defer Date:22.05.2013

Decision :As requested by TA, Committee decided to defer consideration of the case for four weeks to enable TA to examine the case. The case is re-listed for 22.5.2013.
 
 

28

Case No.:18/36/83-ALC1/2012 Party Name:ASSOCIATED DYESTUFF PVT. LTD Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00643/AM13/ RLA File :08/24/040/00220/AM13/ Lic.No/Date:0810115689
09.10.2012

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 11.4.2013 issued by Deptt. of C&PC(Chem.Div). Reminder to firm issued by this office on 24.05.2013. Re-listed for 22.5.2013.
 
 
 

29

Case No.:65/36/83-ALC1/2012 Party Name:HANJIN CHEMICAL INDIA PVT.LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00690/AM13/ RLA File :05/23/040/00271/AM13/ Lic.No/Date:0510336992
10.10.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of DIPP vide their U.O.No.Nil  dated 23.4.2013  the Committee decided to approve the case  as under :-
 
Export Item No.1:
 
Paint, VM 1600-3 Uvilon Clear. T.C. UV Top Clear Coat Based on Acrylic Polyol (Consisting of Solid  Resin 48.65% + 2%)
 
Import & Quantity:
 
As applied for
 
Export Item No.2:
 
Paint, VM Unilon on Matt 1600-3  T.C. UV Top Matt  Coat Based on Acrylic Polyol (Consisting of Solid  Resin 34.15% + 2% and Pigment 3.4% + 2%)
 
Import & Quantity:
 
As applied for
 
Export Item No.3:
 
Paint, Prana VM Base  150-7 (KS-3) T.C. Vaccum metalizing Base Coat based on Acrylic Polyol (Consisting of Solid  Resin 41.392% + 2%)
 
Import & Quantity:
 
As applied for
 
Export Item No.4:
 
Paint, Prana VM Mid Primer (YD)  T.C. Vaccum metalizing Mid Primer  based on Chlorinated Poly Oleffin  (Consisting of Solid  Resin 9.043% + 2%)
 
Import & Quantity:
 
As applied for
 
Export Item No.5:
 
Paint PC + GF Primer (Z) KST.C. Vaccum Metalizing primer based on acrylic vinyl copolymer (Consisting of Solid Resin 11.37% +/-2%)
 
Import & Quantity:
 
As applied for
 
Export Item No.6:
 
Paint,  Uvilon Clear 7600 (KS-2)  T.C. UV top clear coat  based on acrylic Polyol  (Consisting of Solid  Resin 48.26% + 2%)
 
Import & Quantity:
 
As applied for
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:13/36/83-ALC1/2012 Party Name:ARTEK SURFIN CHEMICALS LIMITED. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00638/AM13/ RLA File :03/94/040/00452/AM13/ Lic.No/Date:0310712693
12.10.2012

Defer Date:22.05.2013

Decision :As requested by TA, Committee decided to defer consideration of the case for four weeks to enable TA to examine the case. The case is re-listed for 22.5.2013.
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Case No.:24/36/83-ALC1/2012 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00649/AM13/ RLA File :10/24/040/00052/AM13/ Lic.No/Date:1010051551
17.10.2012

Defer Date:22.05.2013

Decision :Re-listed for 22.5.2013.
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Case No.:11/40/83-ALC1/2012 Party Name:CROPNOSYS (INDIA) PRIVATE LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00748/AM13/ RLA File :03/94/040/00596/AM13/ Lic.No/Date:0310712951
17.10.2012

Defer Date:22.05.2013

Decision :D/L dated 25.3.2013 issued by Deptt. of C&PC(Chem.Div). Reminder dated 20.5.2013 issued by this office. The case is re-listed for 22.5.2013.
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Case No.:12/40/83-ALC1/2012 Party Name:CROPNOSYS (INDIA) PRIVATE LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00749/AM13/ RLA File :03/94/040/00593/AM13/ Lic.No/Date:0310712949
17.10.2012

Defer Date:22.05.2013

Decision :D/L dated 25.3.2013 issued by Deptt. of C&PC(Chem.Div). Reminder dated 20.5.2013 issued by this office. The case is re-listed for 22.5.2013.
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Case No.:16/40/83-ALC1/2012 Party Name:ARTEK SURFIN CHEMICALS LIMITED. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00753/AM13/ RLA File :03/94/040/00552/AM13/ Lic.No/Date:0310713013
17.10.2012

Defer Date:22.05.2013

Decision :As requested by TA, Committee decided to defer consideration of the case for four weeks to enable TA to examine the case. The case is re-listed for 22.5.2013.
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Case No.:19/36/83-ALC1/2012 Party Name:COLORANT LTD., Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00644/AM13/ RLA File :08/24/040/00239/AM13/ Lic.No/Date:0810115858
22.10.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/2/2013-Chem.II   dated 30.4.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Reactive Black W2N
(Dye content 75%)

1 Kg 1. H. Acid
2. Vinyl Sulphone Esater
3. J. Acid
4. Meta Phenylene Diamine 4
Sulphonic Acid
5. Sodium Nitrite
 

0.169 Kg
0.435 Kg
0.0225 Kg
0.052 Kg
 
0.112 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:18/40/83-ALC1/2012 Party Name:ARTEK SURFIN CHEMICALS LIMITED. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00755/AM13/ RLA File :03/94/040/00248/AM13/ Lic.No/Date:0310713631
25.10.2012

Defer Date:22.05.2013

Decision :As requested by TA, Committee decided to defer consideration of the case for four weeks to enable TA to examine the case. The case is re-listed for 22.5.2013.
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Case No.:2/32/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00615/AM13/ RLA File :08/24/040/00189/AM13/ Lic.No/Date:0810115927
26.10.2012

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm vide letter dated 7.2.2013 and mail on 24..5.2013. The case is re-listed for 22.5.2013
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Case No.:70/36/83-ALC1/2012 Party Name:SATYAM POLY PLAST Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00695/AM13/ RLA File :13/24/040/00034/AM13/ Lic.No/Date:1310041432
29.10.2012

Defer Date:22.05.2013

Decision :D/L dated 6.3.2013 issued by Deptt. of C&PC (PC.Div). Reminder dated 20.5.2013 issued by this office. The case is re-listed for 22.5.2013.
 

39

Case No.:3/32/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00616/AM13/ RLA File :08/24/040/00193/AM13/ Lic.No/Date:0810115989
30.10.2012

Defer Date:22.05.2013

Decision : As requested by TA, Committee decided to defer consideration of the case for four weeks to enable TA to examine the case. The case is re-listed for 22.5.2013.
 

40

Case No.:4/40/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00741/AM13/ RLA File :17/24/040/00043/AM13/ Lic.No/Date:1710005128
31.10.2012

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks since no hard copy of application received from RLA/firm vide letter dated 7.5.2013. . Re-listed on 22.5.2013.
 

41

Case No.:9/40/83-ALC1/2012 Party Name:HANJIN CHEMICAL INDIA PVT.LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00746/AM13/ RLA File :05/23/040/00317/AM13/ Lic.No/Date:0510338422
06.11.2012

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 25.4.2013 issued by DIPP. The case is re-listed for 22.5.2013.
 

42

Case No.:3/40/83-ALC1/2012 Party Name:KWALITY PHARMACEUTICALS PVT.LTD Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00740/AM13/ RLA File :12/24/040/00002/AM13/ Lic.No/Date:1210008411
08.11.2012

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm vide letter dated 7.5.2013. The case is re-listed for 22.5.2013
 

43

Case No.:21/40/83-ALC1/2012 Party Name:SABERO ORGANICS GUJARAT LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00758/AM13/ RLA File :03/95/040/00563/AM13/ Lic.No/Date:0310714662
08.11.2012

Defer Date:22.05.2013

Decision :Reminder to firm dated 10.4.2013 issued by this office. Re-listed for 22.5.2013.
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Case No.:8/40/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00745/AM13/ RLA File :08/24/040/00159/AM13/ Lic.No/Date:0810116251
09.11.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/68/2011-Chem.II   dated 12.2.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Tri Styrenated Phenol
Ethoxylated 20 Mole
Maganon SPE 20)

1 Kg 1. Tri Styrenated Phenol
 
2. Ethylene Oxide

0.243 Kg
 
0.684 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:29/40/83-ALC1/2012 Party Name:COLOURTEX INDUSTRIES LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00766/AM13/ RLA File :03/94/040/00648/AM13/ Lic.No/Date:0310715004
16.11.2012

Defer Date:22.05.2013

Decision :D/L dated 26.3.2013 issued by Deptt. of C&PC(Chem.Div). Reminder dated 20.5.2013 issued by this office. The case is re-listed for 22.5.2013.
 

46

Case No.:14/40/83-ALC1/2012 Party Name:UNITED PHOSPHORUS LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00751/AM13/ RLA File :03/95/040/00592/AM13/ Lic.No/Date:0310715360
21.11.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.15022/23/2006-Chem.II   dated 15.2.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Acephate Technical 97%
Minimum

1 Kg 1. O,O-Dimethyl
Phosphoramido Thioate
(DMPAT 95% Min.)
2. Methylene Dichloride
3. Acetic Anhydride

1.095 Kg
 
 
0.211 Kg
0.785 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:6/44/83-ALC1/2012 Party Name:HIKAL LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00805/AM13/ RLA File :03/94/040/00608/AM13/ Lic.No/Date:0310715352
21.11.2012

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for wants of information from the firm to the D/L dated 22.4.2013 issued by Deptt. of C&PC(Chem.Div). Re-listed for 22.5.2013.
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Case No.:23/40/83-ALC1/2012 Party Name:D DECOR EXPORTS. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00760/AM13/ RLA File :03/94/040/00723/AM13/ Lic.No/Date:0310715611
23.11.2012

Defer Date:

Decision : The Committee considered the case as per agenda.   Based on the  written recommendation of DIPP  vide their U.O.No.Nil   dated 23.4.2013,   Committee decided to approve the case, taking cue from SION A-1569, as under:-
 
Export Items:

 
S.No. Description of Item Quantity
1. Booklets Containing Fabric Samples (Sizes as

per Application)
21,000 Numbers

 
Import Item
 

S.No. Description of Item Quantity
1. Book Binding Cloth (relevant GSM) 1.05 Sq mt/Sq mt content in

export item
2. Termoelt Glue Net + 2%
3. Steel Eyelets Gold & Silver Coloured Net + 2%
4. Card Board 3 mm 1.15 Sq. mt/Sq.mt content in

export product
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:15/44/83-ALC1/2012 Party Name:D DECOR HOME FABRICS PVT. LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00814/AM13/ RLA File :03/94/040/00638/AM13/ Lic.No/Date:0310715617
23.11.2012

Defer Date:

Decision : The Committee considered the case as per agenda.   Based on the  written recommendation of DIPP  vide their U.O.No.Nil   dated 23.4.2013,   Committee decided to approve the case, taking cue from SION A-1569, as under:-
 
Export Items:

 
S.No. Description of Item Quantity
1. Booklets Containing Fabric Samples (Sizes as

per Application)
32,575 Numbers

 
Import Item
 

S.No. Description of Item Quantity
1. Book Binding Cloth (relevant GSM) 1.05 Sq. mt/Sq. mt. content in

export item
2. Termoelt Glue Net + 2%
3. Eyelets Gold & Silver Coloured (Revelant) Net + 2%
4. Card Board 3 mm 1.15 Sq.mt./Sq.mt. content in

export product
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:7/44/83-ALC1/2012 Party Name:EXCEL CROP CARE LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00806/AM13/ RLA File :03/94/040/00718/AM13/ Lic.No/Date:0310715744
26.11.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.15022/29/2012-Chem.II   dated 8.4.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
HITCEL (Profenofos 40%
ec + Cypermethrin 4% ec)

1 Litre 1. 4-Bromo-2-Chloro Phenol
(BCP)
2. Diethyl Thiophosphoro
Chloride (DTCL)
3. N-Propylbromide (NBPR)
4. Aromatic Solvent
 

0.306 kg
 
0.280 kg
 
0.180 Kg
0.370 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:18/44/83-ALC1/2012 Party Name:JYOTI CERAMIC INDUSTRIES PVT. LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00817/AM13/ RLA File :03/94/040/00603/AM13/ Lic.No/Date:0310715840
27.11.2012

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 25.4.2013 issued by DIPP. The case is re-listed for 22.5.2013.
 

52

Case No.:28/44/83-ALC1/2012 Party Name:LUK PLASTCON LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00827/AM13/ RLA File :50/24/040/00013/AM13/ Lic.No/Date:5010001530
27.11.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(PC. Div) vide their U.O.No.46011/89/2009-PC.II   dated 28.3.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Filler Master Batch (Bajaj Polymin
Film) Containing 80+/-1% Calcium
Carbonate and 20+/-1% LLDPE

1 Kg 1. LLDPE Granules
 
2. Calcium Carbonate
 

0.205 Kg
 
0.820 Kg

Filler Master Batch (Bajaj Polymin
Super Rigid) Containing 80+/-1%
Calcium Carbonate and 20+/-1%
Polypropylene

1 Kg 1. Polypropylene Granules
 
2. Calcium Carbonate
 

0.205 Kg
 
0.820 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:8/44/83-ALC1/2012 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00807/AM13/ RLA File :03/94/040/00322/AM13/ Lic.No/Date:0310715875
29.11.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/148/2011-Chem.II   dated 5.4.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Galaxy ESS (Disodium
Sulfosuccinate 38%-40%
Solids)

1 Kg 1. Lauryl Alcohol
2. Maleic Ahhydride
3. Sodium Sulphite
4. HDPE Granules

0.137 Kg
0.069 Kg
0.089 Kg
As per packing
policy
 

 
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:10/44/83-ALC1/2012 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00809/AM13/ RLA File :03/94/040/00707/AM13/ Lic.No/Date:0310715960
30.11.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/148/2011-Chem.II   dated 24.4.2012  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Sodium Lauryl Ether
Sulfate (Minimum 69%
Active Matter)

1 Kg 1. Lauryl Alcohol
 
2. Ethylene Oxide

0.366 Kg
 
0.165 Kg
 

 
  HDPE Granules may be given as per packing policy.
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:14/44/83-ALC1/2012 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Approved

HQ File :01/83/050/00813/AM13/ RLA File :03/94/040/01191/AM12/ Lic.No/Date:0310715956
30.11.2012

Defer Date:24.04.2013

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/63/2008-Chem.II   dated 24.4.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Galaxy CAPSB Coco
Amido Propyl Sulpho-
Betaine (Active Matter
40% Minimum)

1 Kg 1. Dimethyl Amino Propyl Amine
2. Epichlorohydrin
3. Sodium Metabisulphite
4. Sodium Sulphite

0.093 Kg
 
0.100 Kg
0.112 Kg
0.022 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:22/40/83-ALC1/2012 Party Name:MAKWELL PLASTISIZERS PVT. LTD., Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00759/AM13/ RLA File :03/95/040/00635/AM13/ Lic.No/Date:0310716135
03.12.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/74/2010-Chem.II   dated 1.4.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Cholorinated Paraffin
(Chlorine Content 40% to
45%)

1 Kg Paraffin
Chlorine
Tin Stabilizer

0.595 Kg.
0.800 Kg.
0.008 Kg.

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:2/48/83-ALC1/2012 Party Name:MODERN INSECTICIDES LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00896/AM13/ RLA File :30/24/040/00045/AM13/ Lic.No/Date:3010090271
05.12.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.15022/8/2010-Chem.II   dated 8.4.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Imidacloprid 35% SC 1 Kg 1. Mixture of 2,4-dichloro methyl

pyridine and N-nitro
imidazolidine
2. Trihydroxypropane

0.395 Kg
 
 
0.100 Kg
 

Imidacloprid 20% SL 1 Kg 1. Mixture of 2,4-dichloro methyl
pyridine and N-nitro
imidazolidine
2. Dimethyl Sulfoxide
3. N-methyl pyrrolidone

0.226 Kg
 
 
0.380 Kg
0.368 Kg

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:1/44/83-ALC1/2012 Party Name:GRAUER & WEIL (INDIA) LIMITED, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00800/AM13/ RLA File :03/94/040/00755/AM13/ Lic.No/Date:0310716489
06.12.2012

Defer Date:22.05.2013

Decision :As requested by TA, Committee decided to defer consideration of the case for four weeks to enable TA to examine the case. Re-listed for 22.5.2013.
 

59

Case No.:21/44/83-ALC1/2012 Party Name:PIRAMAL ENTERPRISES LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00820/AM13/ RLA File :03/95/040/00284/AM13/ Lic.No/Date:0310716659
07.12.2012

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks since no hard copy of application received from RLA/firm vide letter dated 7.5.2013. . Re-listed for 22.5.2013.
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Case No.:12/44/83-ALC1/2012 Party Name:NEW (INDIA) IMAGING INDUSTRIES PVT. LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00811/AM13/ RLA File :03/95/040/00644/AM13/ Lic.No/Date:0310716770
10.12.2012

Defer Date:22.05.2013

Decision :As requested by TA, Committee decided to defer consideration of the case for four weeks to enable TA to examine the case. Re-listed for 22.5.2013.
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Case No.:20/44/83-ALC1/2012 Party Name:HINDUSTAN PLATINUM PVT. LTD Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00819/AM13/ RLA File :03/94/040/00628/AM13/ Lic.No/Date:0310716794
10.12.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/63/2011-Chem.II   dated 2.4.2012  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
10% Palladium on Carbon
Catalyst (Purity of
Palladium 99.99%)

1 Kg Palladium (Purity 99.9%) 0.101 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

62

Case No.:26/44/83-ALC1/2012 Party Name:SARAF CHEMICALS LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00825/AM13/ RLA File :03/95/040/00649/AM13/ Lic.No/Date:0310716785
10.12.2012

Defer Date:22.05.2013

Decision :D/L dated 6.3.2013 issued by Deptt. of C&PC(PC.Div). Re-listed for 22.5.2013.
 

63

Case No.:11/44/83-ALC1/2012 Party Name:ESKAY FINE CHEMICALS Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00810/AM13/ RLA File :03/94/040/00731/AM13/ Lic.No/Date:0310716888
11.12.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/111/2012-Chem.II   dated 2.4.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Potassium Iodide Stabilized
(Containing Potassium
Iodide 90% & calcium
stearate 10%)

1 Kg Iodine/Iodine crude 0.687 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

64

Case No.:4/44/83-ALC1/2012 Party Name:PI INDUSTRIES LTD., Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00803/AM13/ RLA File :13/24/040/00041/AM13/ Lic.No/Date:1310041580
12.12.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.15022/28/2012-Chem.II   dated 10.4.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Pyroxasulfone Technical 1 Kg 1. Glyoxalic Acid 50% Min.)

2. Hydroxylamine Sulfate (98%
Min.)
3. Bromine (99% Min.)
4. Thiourea (99% Min.)
5. 1-Methyl-3-(trifluoromethyl-
1H pyrazole-5-ol (MTP)) (96%
Min.)
6. Potassium Carbonate
Granules (98% Min.)
7. n-Butyl Acetate (98% Min.)
8. Acetonitrile (98% Min.)
9. Isopropyl Alcohol (98%
Min.)
10. Sodium Sulphite (96% Min.)

0.729 Kg
0.406 Kg
 
1.640 Kg
0.273 Kg
0.655 Kg
 
 
0.526 Kg
 
1.507 Kg
1.977 Kg
0.345 Kg
 
0.337 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

65

Case No.:30/44/83-ALC1/2012 Party Name:GALAXY SURFACTANTS LTD., Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00829/AM13/ RLA File :03/94/040/00453/AM11/ Lic.No/Date:0310717108
13.12.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/63/2008-Chem.II   dated 24.4.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Galaxy Sparkle 630
(Anionic Surfactant Based
Pearlesent Blend)

1 Kg 1. Lauryl Alcohol
2. Sulphur
3. Caustic Soda Flakes
4. Stearic Acid

0.160 Kg
0.0262 Kg
0.0329 Kg
0.172 Kg
 

 
  HDPE Granules may be allowed as per packaging policy.
 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 
 

66

Case No.:3/48/83-ALC1/2012 Party Name:MODERN INSECTICIDES LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00897/AM13/ RLA File :30/24/040/00044/AM13/ Lic.No/Date:3010090449
13.12.2012

Defer Date:22.05.2013

Decision :Hard copy sent to Deptt. of C&PC(Chem. Div) on 21.3.2013. Re-listed for 22.5.2013.
 
 

67

Case No.:23/44/83-ALC1/2012 Party Name:PRAGATI GLASS PRIVATE LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00822/AM13/ RLA File :03/95/040/00741/AM13/ Lic.No/Date:0310717960
21.12.2012

Defer Date:22.05.2013

Decision :D/L dated 26.2.2013 issued by DIPP. Reminder to firm dated 10.4.2013 issued by this office. Re-listed for 22.5.2013.
 

68

Case No.:3/44/83-ALC1/2012 Party Name:SALEEM AHMAD & SONS Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00802/AM13/ RLA File :33/24/040/00010/AM13/ Lic.No/Date:3310024865
24.12.2012

Defer Date:

Decision :   The Committee considered the case as per agenda and decided to approve norms on Net to Net basis. 

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
 

69

Case No.:4/48/83-ALC1/2012 Party Name:MODERN INSECTICIDES LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00898/AM13/ RLA File :30/24/040/00051/AM13/ Lic.No/Date:3010090714
27.12.2012

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.15022/8/2010-Chem.II   dated 8.4.2013, decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Acetamiprid 20% SP 1 Kg 1. 6-Chloro 3-pyridine 2-

methylamino methyl acetamidine
2. Sodium Citrate Dihydrate
3. Lactose Monohydrate

0.203 Kg
 
 
0.300 Kg
0.443 Kg
 

Captan 50% WP 1 Kg 1. Captan Technical 95%
2. Dispersing Agent

0.526 Kg
0.364 Kg

Pretilachlor 50% EC 1 Kg 1. Diacychloride diethyl aniline
2. Emulsifier
3. Solvent

0.535 Kg
0.110 Kg
0.364 Kg

RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:1/48/83-ALC1/2012 Party Name:MODERN INSECTICIDES LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00895/AM13/ RLA File :30/24/040/00054/AM13/ Lic.No/Date:3010090937
04.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.15022/8/2010-Chem.II   dated 8.4.2013  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Pendimethalin 33% EC 1 Kg 1. Pendimethalin Technical 94%

2. Emulsifier
3. Solvent

0.340 kg
 
0.097 Kg
0.550 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

71

Case No.:31/52/83-ALC1/2012 Party Name:PLANT LIPIDS PRIVATE LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00950/AM13/ RLA File :10/24/040/00065/AM13/ Lic.No/Date:1010052121
07.01.2013

Defer Date:22.05.2013

Decision :Re-listed for 22.5.2013.
 

72

Case No.:56/52/83-ALC1/2012 Party Name:BAYER CROPSCIENCE LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00975/AM13/ RLA File :03/94/040/00828/AM13/ Lic.No/Date:0310719527
07.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 8.4.2013. The case is re-listed for 22.5.2013.
 

73

Case No.:3/52/83-ALC1/2012 Party Name:PROEC ENERGY LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00922/AM13/ RLA File :05/24/040/00383/AM13/ Lic.No/Date:0510342979
10.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

74

Case No.:26/52/83-ALC1/2012 Party Name:REX TONE INDUSTRIES LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00945/AM13/ RLA File :03/95/040/00746/AM13/ Lic.No/Date:0310720272
10.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 8.4.2013. The case is re-listed for 22.5.2013.
 

75

Case No.:55/52/83-ALC1/2012 Party Name:BAYER CROPSCIENCE LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00974/AM13/ RLA File :03/94/040/00850/AM13/ Lic.No/Date:0310720391
11.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC (Chem.Div) on 8.4.2013. The case is re-listed for 22.5.2013.
 

76

Case No.:62/52/83-ALC1/2012 Party Name:BAYER CROPSCIENCE LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00981/AM13/ RLA File :03/94/040/00829/AM13/ Lic.No/Date:0310720377
11.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.15022/5/2009-Chem.II   dated 8.8.2012  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Fenamiphos Technical
(Nemacur)

1 Kg 1. Phosphorous Oxychloride
(POCL3)
2. P-Methyl-Mercapto-M-
Cresol (98.5% (PMMC)

0.613 Kg
 
0.490 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:17/52/83-ALC1/2012 Party Name:BERGER BECKER COATINGS PVT.LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00936/AM13/ RLA File :17/24/040/00012/AM12/ Lic.No/Date:1710005162
14.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 3.5.2013. The case is re-listed for 22.5.2013.
 

78

Case No.:34/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00953/AM13/ RLA File :17/24/040/00054/AM13/ Lic.No/Date:1710005165
14.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

79

Case No.:35/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00954/AM13/ RLA File :17/24/040/00055/AM13/ Lic.No/Date:1710005166
14.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

80

Case No.:40/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00959/AM13/ RLA File :17/24/040/00052/AM13/ Lic.No/Date:1710005163
14.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

81

Case No.:41/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00960/AM13/ RLA File :17/24/040/00053/AM13/ Lic.No/Date:1710005164
14.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

82

Case No.:1/52/83-ALC1/2012 Party Name:HANJIN CHEMICAL INDIA PVT.LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00920/AM13/ RLA File :05/23/040/00422/AM13/ Lic.No/Date:0510343399
15.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 3.5.2013. The case is re-listed for 22.5.2013.
 

83

Case No.:54/52/83-ALC1/2012 Party Name:BAYER CROPSCIENCE LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00973/AM13/ RLA File :03/94/040/00823/AM13/ Lic.No/Date:0310720792
15.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.15022/10/2009-Chem.II   dated 12.6.2012  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Oxadiargyl Technical 96% 1 Kg 1. Oxadiazon Technical

2. Propargyl Chloride (on 100%
basis)
3. Xylene/Mix Xylene

1.088 Kg
0.251 Kg
 
0.131 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:57/52/83-ALC1/2012 Party Name:GUJARAT BOROSIL LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00976/AM13/ RLA File :03/94/040/00784/AM13/ Lic.No/Date:0310720810
15.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 8.4.2013. The case is re-listed for 22.5.2013.
 

85

Case No.:6/52/83-ALC1/2012 Party Name:PARIJAT INDUSTRIES (INDIA) PVT.LTD., Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00925/AM13/ RLA File :33/24/040/00012/AM13/ Lic.No/Date:3310025120
18.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.15022/15/2012-Chem.II   dated 11.7.2012  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Pendimethaline 50% EC
(Samurai)

1 Kg Pendimathaline Technical 95%
Minimum

0.531 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.
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Case No.:12/52/83-ALC1/2012 Party Name:PARIJAT INDUSTRIES (INDIA) PVT.LTD., Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00931/AM13/ RLA File :33/24/040/00011/AM13/ Lic.No/Date:3310025119
18.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.15022/11/2010-Chem.II   dated 30.7.2012  the Committee decided to approve the case  as under :-
 
 
 
 

Export Item Qty. Import Item Qty.
Clodinafop Propargyl 240
G/L EC

1 Litre. 1. R-Hydroxyphenoxy Propionic Acid
2. 5-Chloro-2,3 difluoropyridine
3. Cloquintocet mexyl
4. Kocosol 200 (C 12)

0.182 Kg.
 
0.150 Kg.
0.065 Kg.
0.425 Kg.

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 

87

Case No.:22/52/83-ALC1/2012 Party Name:PIDILITE INDUSTRIES LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00941/AM13/ RLA File :03/95/040/00636/AM13/ Lic.No/Date:0310721501
18.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of information from the firm to the D/L dated 18.4.2013 issued by Deptt. of C&PC(PC.Div). Re-listed for 22.5.2013.
 

88

Case No.:43/52/83-ALC1/2012 Party Name:VIC INDUSTRIES, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Approved

HQ File :01/83/050/00962/AM13/ RLA File :17/24/040/00062/AM13/ Lic.No/Date:1710005182
18.01.2013

Defer Date:

Decision : The Committee considered the case as per agenda. Based on the  written recommendation of Deptt. of C&PC(Chem. Div) vide their U.O.No.14010/4/2011-Chem.II   dated 24.8.2012  the Committee decided to approve the case  as under :-
 

Export Item Qty. Import Item Qty.
Sodium Salt of Naphthalene
Sulphonic Acid
Formaldehyde Condensate
(VENTAN DPS) (Beige
coloured free flowing
powder)

1 Kg 1. Naphthalene (Brawn
Coloured Solids)
 
2. Caustic Soda Flakes
(Colourless odourless viscous
aqueous solution)

0.550 Kg
 
 
0.340 Kg
 

 
RLA concerned may take necessary action under Para 4.7 of HBP as per above decision of NORMS COMMITTEE.

 
 

89

Case No.:53/52/83-ALC1/2012 Party Name:BRILLIANT PRINTERS PVT.LTD., Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00972/AM13/ RLA File :07/24/040/00439/AM13/ Lic.No/Date:0710093204
21.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 3.5.2013. The case is re-listed for 22.5.2013.
 

90

Case No.:42/52/83-ALC1/2012 Party Name:KLJ ORGANIC LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00961/AM13/ RLA File :05/23/040/00435/AM13/ Lic.No/Date:0510343882
22.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

91

Case No.:10/52/83-ALC1/2012 Party Name:GRAUER & WEIL (INDIA) LIMITED, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00929/AM13/ RLA File :03/94/040/00878/AM13/ Lic.No/Date:0310721790
23.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 8.4.2013. The case is re-listed for 22.5.2013.
 

92

Case No.:9/52/83-ALC1/2012 Party Name:GRAUER & WEIL (INDIA) LIMITED, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00928/AM13/ RLA File :03/94/040/00869/AM13/ Lic.No/Date:0310721786
23.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 8.4.2013. The case is re-listed for 22.5.2013.
 

93

Case No.:16/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00935/AM13/ RLA File :17/24/040/00072/AM13/ Lic.No/Date:1710005211
24.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

94

Case No.:18/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00937/AM13/ RLA File :17/24/040/00070/AM13/ Lic.No/Date:1710005209
24.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 22.5.2013
 

95

Case No.:19/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00938/AM13/ RLA File :17/24/040/00066/AM13/ Lic.No/Date:1710005205
24.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 22.5.2013
 

96

Case No.:35/44/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00834/AM13/ RLA File :17/24/040/00074/AM13/ Lic.No/Date:1710005212
24.01.2013

Defer Date:22.05.2013

Decision :Comments awaited. Re-listed for 22.5.2013.
 

97

Case No.:48/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00967/AM13/ RLA File :17/24/040/00063/AM13/ Lic.No/Date:1710005203
24.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 22.5.2013
 

98

Case No.:49/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00968/AM13/ RLA File :17/24/040/00068/AM13/ Lic.No/Date:1710005207
24.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

99

Case No.:50/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00969/AM13/ RLA File :17/24/040/00071/AM13/ Lic.No/Date:1710005210
24.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC (Chem.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

100

Case No.:52/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00971/AM13/ RLA File :17/24/040/00069/AM13/ Lic.No/Date:1710005208
24.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC (Chem.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

101

Case No.:58/52/83-ALC1/2012 Party Name:JESONS INDUSTRIES LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00977/AM13/ RLA File :03/94/040/00916/AM13/ Lic.No/Date:0310721984
24.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC (PC.Div) on 8.4.2013. The case is re-listed for 22.5.2013.
 

102

Case No.:13/52/83-ALC1/2012 Party Name:GIRDHARS INTERNATIONAL PVT. LTD., Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00932/AM13/ RLA File :05/23/040/00438/AM13/ Lic.No/Date:0510344166
28.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC (PC.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

103

Case No.:20/52/83-ALC1/2012 Party Name:SHREE SHYAM PULP & BOARD MILLS LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00939/AM13/ RLA File :05/24/040/00401/AM13/ Lic.No/Date:0510344237
28.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 3.5.2013. The case is re-listed for 22.5.2013.
 

104

Case No.:28/52/83-ALC1/2012 Party Name:NEELIKON FOOD DYES & CHEMICALS LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00947/AM13/ RLA File :03/95/040/00817/AM13/ Lic.No/Date:0310722142
28.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC (Chem.Div) on 8.4.2013. The case is re-listed for 22.5.2013.
 

105

Case No.:29/52/83-ALC1/2012 Party Name:ASSOCIATED DYESTUFF PVT. LTD Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00948/AM13/ RLA File :08/24/040/00347/AM13/ Lic.No/Date:0810117866
28.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 8.4.2013. The case is re-listed for 22.5.2013.
 

106

Case No.:14/52/83-ALC1/2012 Party Name:MAROMA (A UNIT OF ARAVINDA TRUST) Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00933/AM13/ RLA File :25/24/040/00002/AM13/ Lic.No/Date:2510003890
30.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

107

Case No.:4/52/83-ALC1/2012 Party Name:KUTCH CHEMICAL INDUSTRIES LTD., Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00923/AM13/ RLA File :34/24/040/00256/AM13/ Lic.No/Date:3410035977
31.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 8.4.2013. The case is re-listed for 22.5.2013.
 

108

Case No.:7/52/83-ALC1/2012 Party Name:ARCHIES LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00926/AM13/ RLA File :05/23/040/00450/AM13/ Lic.No/Date:0510344590
31.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 8.4.2013. The case is re-listed for 22.5.2013.
 

109

Case No.:8/52/83-ALC1/2012 Party Name:PLANT LIPIDS PRIVATE LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00927/AM13/ RLA File :10/24/040/00074/AM13/ Lic.No/Date:1010052341
31.01.2013

Defer Date:22.05.2013

Decision :Re-listed for 22.5.2013.
 
 

110

Case No.:25/52/83-ALC1/2012 Party Name:STERLING AUXILIARIES PVT LTD Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00944/AM13/ RLA File :03/95/040/00846/AM13/ Lic.No/Date:0310722522
31.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

111

Case No.:27/52/83-ALC1/2012 Party Name:STERLING AUXILIARIES PVT LTD Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00946/AM13/ RLA File :03/95/040/00837/AM13/ Lic.No/Date:0310722507
31.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 8.4.2013. The case is re-listed for 22.5.2013.
 

112

Case No.:37/52/83-ALC1/2012 Party Name:STERLING AUXILIARIES PVT LTD Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00956/AM13/ RLA File :03/95/040/00843/AM13/ Lic.No/Date:0310722511
31.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 
 

113

Case No.:44/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00963/AM13/ RLA File :17/24/040/00083/AM13/ Lic.No/Date:1710005223
31.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

114

Case No.:45/52/83-ALC1/2012 Party Name:ESTEEM INDUSTRIES PVT. LTD, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00964/AM13/ RLA File :17/24/040/00082/AM13/ Lic.No/Date:1710005222
31.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 8.4.2013. The case is re-listed for 22.5.2013.
 

115

Case No.:60/52/83-ALC1/2012 Party Name:DEVHARSH INFOTECH PVT.LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00979/AM13/ RLA File :03/94/040/00932/AM13/ Lic.No/Date:0310722546
31.01.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to DIPP on 8.4.2013. The case is re-listed for 22.5.2013.
 
 
 

116

Case No.:23/52/83-ALC1/2012 Party Name:COOL COSMETICS [P) LTD Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00942/AM13/ RLA File :04/24/040/00237/AM13/ Lic.No/Date:0410143071
04.02.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 22.5.2013
 

117

Case No.:39/52/83-ALC1/2012 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00958/AM13/ RLA File :10/24/040/00078/AM13/ Lic.No/Date:1010052476
13.02.2013

Defer Date:22.05.2013

Decision :Re-listed for 22.5.2013.
 

118

Case No.:51/52/83-ALC1/2012 Party Name:SYNTHITE INDUSTRIES LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00970/AM13/ RLA File :10/24/040/00079/AM13/ Lic.No/Date:1010052477
13.02.2013

Defer Date:22.05.2013

Decision :Re-listed for 22.5.2013.
 

119

Case No.:24/52/83-ALC1/2012 Party Name:HALDIA PETROCHEMICALS LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00943/AM13/ RLA File :02/24/040/00176/AM13/ Lic.No/Date:0210186478
14.02.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

120

Case No.:46/52/83-ALC1/2012 Party Name:INDO COLCHEM LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00965/AM13/ RLA File :08/24/040/00392/AM13/ Lic.No/Date:0810118390
14.02.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

121

Case No.:47/52/83-ALC1/2012 Party Name:INDO COLCHEM LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00966/AM13/ RLA File :08/24/040/00379/AM13/ Lic.No/Date:0810118389
14.02.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
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122

Case No.:5/48/83-ALC1/2012 Party Name:FARCOM CABLE SYSTEMS PRIVATE LIMITED, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00899/AM13/ RLA File :07/24/040/00489/AM13/ Lic.No/Date:0710093751
18.02.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(PC.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

123

Case No.:6/48/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00900/AM13/ RLA File :08/24/040/00249/AM13/ Lic.No/Date:0810118471
18.02.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

124

Case No.:32/52/83-ALC1/2012 Party Name:BAJAJ POLYBLENDS PRIVATE LIMITED Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00951/AM13/ RLA File :50/24/040/00016/AM13/ Lic.No/Date:5010001598
19.02.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC (PC.Div) on 8.4.2013. The case is re-listed for 22.5.2013.
 

125

Case No.:7/48/83-ALC1/2012 Party Name:SHITAL INDUSTRIES PVT.LTD., Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00901/AM13/ RLA File :08/24/040/00406/AM13/ Lic.No/Date:0810118578
20.02.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 22.5.2013
 

126

Case No.:63/52/83-ALC1/2012 Party Name:MATANGI INDUSTRIES Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00982/AM13/ RLA File :08/24/040/00456/AM13/ Lic.No/Date:0810119461
15.03.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and noted that hard copy from the firm has been received and sent to Deptt. of C&PC(Chem.Div) on 3.5.2013. The case is re-listed for 22.5.2013.
 

127

Case No.:1/4/83-ALC1/2013 Party Name:ARIES DYE CHEM INDUSTRIES, Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00006/AM14/ RLA File :08/24/040/00007/AM14/ Lic.No/Date:0810120214
12.04.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 24.4.2013
 

128

Case No.:2/4/83-ALC1/2013 Party Name:KHYATI CHEMICALS PVT. LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00007/AM14/ RLA File :08/24/040/00010/AM14/ Lic.No/Date:0810120215
12.04.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 22.5.2013
 

129

Case No.:3/4/83-ALC1/2013 Party Name:SV PLASTOCHEM PVT.LTD. Meet No/Date:4/83-ALC1/2013
24.04.2013

Status:Case Deferred

HQ File :01/83/050/00008/AM14/ RLA File :31/24/040/00089/AM11/ Lic.No/Date:3110057927
15.04.2013

Defer Date:22.05.2013

Decision :The Committee considered the case as per agenda and decided to defer consideration of the case for four weeks for want of hard copy of application from RLA and firm. The case is re-listed for 22.5.2013

  
  
Date:08.05.2013
Place:New Delhi

G. SARAVANAN 
Foreign Trade Development Officer
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